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     SHRI ARVIND GANESH KULKARNI: 
Sir, you as the presidhig officer at this 
moment should give directions to the 
Government, that it is a very serious matter 
which has been brought up and highlighted 
in this House and on Monday the Railway 
Minister should give some statement on 
this. 

MR. DEPUTY CHAIRMAN: Now you 
have raised this point. Let us see what the 
point is.  (/Rterrupti07is) 

SHRI ARVIND GANESH KUL 
KARNI: Don't you yourself, as the 
Deputy Chairman, feel... (Jnternip- 
tions) 

MR. DEPUTY CHAIRMAN: I have not 
seen anything. You have now said it. You 
have raised the point; the point is before the 
House; the Chairman will seg the records. 

SHRi ARVIND GANESH KULKARNI: 
The point ig what you are feeling as the 
Deputy Chairman. You don't feel anything?    
Neutral? 

MR. DEPUTY CHAIRMAN: There is no 
question of my feeling or your feeling. Now 
you have raised a point. The point is before 
the House, and the Chairman will see to it... 
{Interruptions) 

 

SHRI ARVIND GANESH KULKARNI: 
Why don't you direct the Government that 
some statement should  come on Monday. 

MR. DEPUTY CHAIRMAN: You have 
made the point. 

SHRI BHUPESH GUPTA: The Ministers 
are not even listening.   You 
are listening. 

SHRI ARVIND GANESH KULKARNI: 
He is laughing. The Minister of Parliamentary 
Affairs is laughing. He is not at all interested 
in w^hat we are saying. 

MR. DEPUTY CHAIRMAN: Let us go to 
the non-official business, please. 

SHRI P. N. SUKUL (Uttar Pradesh): Once 
in a blue meon, guesswork may also come 
true. 

RESOLUTION RE. FIXING OF RE 
MUNERATIVE PRICES FOB 
AGRICULTURAL     COMMODITIES 

SHRI N. P. CHENGALRAYA NAIDU 
(Andhra Pradesh): Sir, I beg to move the 
following Resolution: 

"This House is of opinion that 
Government should tcike steps to fix 
remunerative prices lor agricultural 
commodities in view of their high cost of 
production." 

Sir, Mahatma Gandhi was responsible for 
freeing this country from the bondage of the 
British people. Still there are boijded labourers 
in villages and factories. Shrimati Indira 
Gandhi has taken steps to release these people 
from their bondage and also to provide them 
with employment. Now agriculturists have 
become bonded labour. We have to do 
whatever Government says. Whatever we pro-
duce, we have no freedom to sell it at our 
chosen cost. When a factory man manufactures 
something, he can fix the price of his product, 
the cost price, sale price, market price, adver- 
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tisement price; he will add up everything and 
then sell it in the market. Government has no 
control over him. But  here  when  I   grow    
something, Government  comes  in  and tells 
me, "Don't sell it at more than this price, we 
have fixed the support price, the minimum    
price,"  and SQ on.    Only this    year   the    
Agricultural Prices Commission was  overruled    
by    the Prime Minister. The Commission 
fixed such  a low  price that    the    Prime 
Minister felt that injustice was being done to 
the farmers.   So she ordered an increase in the 
price.   This clearly shows that the Prime 
Minister has no confidence in the Agricultural 
Prices Commission.   Then why do you conti-
nue this Commission?   I do not know why  
Government  has  not been able to scrap this 
Commission. That is my main point.   When 
the Commission is not doing its duty properly, 
it should be done away with.   It is a historical 
fact that the farmer has been exploited    for    
centuries  by  Governments, whether it was the 
private rulers, the rajas and maharajas, or    any    
other ruler. Whichever Government is there, —
^the Congress     Government or the Lok   Dal   
Government  or  any  other Government—the 
farmer is being exploited.    All these years 
nobody has been taking any interest in the far-
mer.   Suddenly in the last few months the 
farmers have awakened and have realised that 
injustice is being done to them.   They have 
started the agitation. Their agitation is no 
influenced by any party.   It is their voluntary 
agitation.    They came on their own. 
Government  ought to    have    shown some 
sympathy and helped the farmer.    But what 
happened?    Even a butcher,  if he takes some 
land, will show some mercy. But the 
communist countries  do not believe  in 
farmers. They believe only in factory people 
and workers.   They do not believe in 
agriculturists.    Even  the newspapers abuse us.    
They    call    the    farmers kulaks.      In    the  
dictionary 'kulaks' have been defined as small 
farmers; small farmers are called kulaks    in 

the dictionary. That js the meaning. But these 
people, who do not know the meaning of 
kulaks, call us kulaks. They are abusing us. 
They will not get anything by abusing us. If 
we do not send anything from the villages to 
the urban areas, then they will know what 
they will eat. Now real farmers' agitations 
have come. In Tamil Nadu one 
Narayanaswami Naidu wanted to come and 
meet ihe Prime Minister and represent facts 
about farmers. But he was arrested at the 
airport by the Tamil Nadu Chief Minister... 

SHRI U. R. KRISHNAN (Tamil Nadu): 
Mr. Naidu, one thing. He refused to meet the 
Prime Minister... 

MR. DEPUTY CHAIRMAN: Mr. 
Krishnan, please don't disturb him. Let him 
speak. 

SHRI U. R. KRISHNAN: I am only 
telling him the facts. 

SHRI N. P. CHENGALRAYA NAIDU: 
Why are they afraid? Why should they have 
arrested him?... 

SHRI U. R. KRISHNAN: No, in fact, he 
was refusing... 

SHRI N. P. CHENGALRAYA NAIDU:  
You don't interrupt me... 

SHRI U. R. KRISHNAN: I am telling you 
the facts... 

SHRI N. P. CHENGALRAYA NAIDU: 
You keep the facts to yourself. Why should 
they be afraid? He is a small man. He cannot 
do anything. He wanted only to come and 
represent what is happening in Tamil Nadu. 
So he was arrested. In Kar-nataka the farmers 
just wanted to go and give some 
representation. Till then the political parties 
were nowhere to be seen. In fact they were 
abusing the farmers till then. But suddenly 
they developed some love for the farmers and 
wanted to join the farmers. In other words the 
J moment these opposition parties joined the 
agriculturists' agitation, they lost their case in 
Karnataka. 
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In Maharashtra there was shooting and 
there were deaths when the onion growers 
started their agitation demanding higher price 
for their onions. Is it a cfijme to ask for 
higher prices? The Police intervened and shot 
at the fanners in some places. When they 
started their march, they were arrested 
because the opposition parties joined them. 
These opposition parties have no sympathy 
towards the farmers. I appeal to them to keep 
aloof and not to join us which will only spoil 
our case. 

Have the Communists at any time shown 
sympathy for the farmers? Now they want us 
to form associations. Why? As in Russia and 
in some other Communist countries, like 
butchers, they want to finish us. I do not 
want political parties to show any sympathy 
towards us. We know how to get better price 
from the Government. I do not want them to 
represent our case and spoil our case. 

What is the attitude of the urban people to 
the farmers? They want milk, honey and 
foodgrains to flow to urban areas. Do they 
flow from Heavens? They think that we far-
mers in the villages are their servants to feed 
them. They have no sympathy for the farmers. 
They do not know what all risks we farmers 
undertake. All members in a farmer's family— 
husband, wife and children—have to work 
hard without any time limit on their farms. In 
an office or in an industry or factory thg 
people have to work only for specific hours. 
But we have to get up at 3 o'clock in the early 
morning and bail out water with the help of 
bullocks. If you have no electric pumps, you 
have to start the water pumps. We get river 
waters only in a very few places. Otherwise, 
Wg have to bail out water from the wells. At 
night also we have to go to our fields in order 
to see that the water is flowing properly or that 
the crop is not destroyed by wild animals. 
Then there are snakes. Do you know how 
many farmers are dying out of' snake-bites? 
And in villages they try to cure snake-bites by 
reciting 'man- 

trams' because there a^"^ 1^0 hospitals,. If 
there is any hospital, the farmer has no 
influence or finance to get himself admitted. 
This is the position. And what is the 
Government doing? 

SHRI      JAHARLAL     BANERJEE (West 
Bengal):  Nothing. 

SHRI N. P. CHENGALRAYA NAIDU: 
Now, some call themselves big farmers." If 
these people have got any brains, they won't 
say that theie are big farmers in this country. 
After the introduction of land ceiling, there is 
no big farmer in the country. Sir, in Andhra 
Pradesh, if I have got coconut grove, only 
twelve acres are allowed. If I have got 
irrigated lands, then it is a little more than 12 
acres. It is like that and, therefore, there is no 
big farmer in the country. These people have 
got imagination and with imagination only 
they are living in the towns and they do not 
know that there are no big farmers. If you go 
through the statistics, you will know what a 
majority of them are only four-acre or five-
acre farmers and they do not have ten acres or 
twelve acres. A majority of them are only 
four-acre landholders or five-acre landholders 
or even less than that and all of them are in 
debts. And, Sir, all of them have to pay debts 
and also heavy interests. The co-operative 
societies and banks are only for the educated 
people. But these uneducated people, these 
poor people, have to borrow money at a higher 
rate of interest from the moneylenders. No 
note; nothing of that sort. Whatever they say, 
these people have to agree to that and these 
uneducated people have to suffer. 

Sir, in the village, the farmer has to take 
loans to purchase seeds at the time of sowing. 
Again, at the time of harvest, he hag to take 
loans and harvest the crop and bring it to the 
market. By the time he brings his produce to 
the market in the town, the moneylender is 
waiting there and the Government is waiting 
there, that is, the village munsif is waiting 
there for tax collection.    The farmer can- 
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his children and he has jio money. This is the 
latg of the farmers in the village. This is the 
position and nobody realises his dilfi-culties. 
When the farmer wants to sell his produce, he 
hge to bring it to the market and when it comes 
to the market, the middle-man is there and he 
will buy whatever the farmer sells and the 
farmer will have to get whatever he offers and 
he has to sell it at that rate only. Thg 
Government can boast of the tact that they have 
got the godowns, the Food Corporation 
godowns and they will purchase. But these 
people have got understanding with the 
middlemen. They won't purchase at the price at 
which tlie farmer wanted to sell. When the far-
mer has sold it at a lower price to the 
middlemen, the Food Corporation man will 
come into the picture. Here aiso, if you sell the 
number one quality, he will say that foreign 
matter is there in it. But, if you sell the same 
thing through a broker, he will say that it is 
cent-per-cent pure and he will take it. It is the 
same stock. But in this case there is no foreign 
mat'er. This is the position even with regard to 
the purchases by the Food Corporation. This is 
what is happening. Everywhere the farmer is 
being looted. But what is the Government 
doing? 

.   Sir,   I  am  very  glad  that  a  kisan 
Tias become the Union Agriculture Minister. 
He is very sincere about helping the farmers. 
But the officers never allow him to havg his 
own way. This is the position. He is controlled 
by the officers and he is not free to do 
anything. Otherwise the farmers in the country 
would haVe benefited 
-much. Anyhow, Sir, we are very thankful to 
him. At least he has got the intention to help 
the farmers though the officers havg no such 
intention.    He has got the interest and 

the Prime Minister also has the in-tenti&n and 
she has said that the sugarcane price must be 
raised to Rs. 16/- while the Agricultural Prices 
Commission  has fixed  it  at  Rs.   11/- 

.or Rs. 13/- only.   So, Sir, the Govern- 

ment has got the intention. But that 
intention must be translated into action.    
Otherwise there is no use. 

Then, Sir, regarding the price fixation, you 
must fix the prices at a remunerative level. 
Not only that. Sir, remunerative price is 
worked out by the Agricultural Prices 
Commission. Sir, I will give them one acre. 
Let them raise paddy. Let them raise wheat. 
I will give them free labour. I will give them 
money. Let them grow this and find out how 
much it costs. Sir, if there is a loss to the 
agriculturist, should not that be recovered 
from the Agricultural Prices Commission 
members? They must be dismissed and put 
in jails. That is the punishment they require. 
Otherwise it is no use. We will not be satis-
fied if they are left without any punishment.    
That  is the position. 

Regarding marketitig, Sir, if there is in a 
village a cooperative society [ we can plead our 
case. There are no godowns in the villages. Let 
them i tell how many cooperative godowns I 
they have. If I want to put my stock I in any 
godown, I must go 7 or 8 miles. I \Is it possible? 
They must construct more godowns in villages. 

About purchase centres, there will be one 
centre in a radius of 30 miles and the 
agriculturist cannot afford I to transfer it. Is the 
Government ' transporting foodgrains? No. We 
have to transport it at a heavy cost. The truck-
owner says that prices of of tyres have gone up, 
the prices of diesel has gone up and he has to 
charge more. Who cares? When we take all 
these into consideration, what amount it will 
come to so far as transport and other things are 
concerned. We get only half the amount. So 
there must be purchase centres for every 'firka'. 
The State Trading Corporation Or the District 
Marketing Societies or State Marketing 
Federations must arrange these centres. 

Sir, now they say that prices have gone 
up very much and it is too much for  the  
consumer  to  purchase.    Ur- 
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ban people are interested in urban labour only 
or the urban people only; "they are not 
interested in agriculturists. Sir, about ten 
years back, in a cooperative society, I know, 
one rupee and twenty-five paise was given for 
handling charges; when they procured the 
paddy and converted it into rice, conversion 
charges were given. The handling charges 
that were given were one rupee and twenty-
five paise, 
, Do you know. Sir, the Food Corporation is 
charging Rs. 15 to Rs. 20 now. It has become 
a white elephant. They say that their salaries 
are not enough. Every time they agitate and 
go on strikes. This is the position. Who are 
the real workers, Sir? It is they who work 
with their hands. I am telling this to Mr. 
Bhupesh Gupta also; he is here. Those who 
work with their hands in factories or 
anywhere, are ^he workers. The white-
collared peo-iple, the Life Insurance 
Corporation, the Reserve Bank, the State 
Bank, the Food Corporation, the State 
Trading Corporation—do you call these 
people workers, Sir? Is it not a disgrace to call 
them as workers? Workers are those who do 
work with their hands in factories. Give them 
subsidy. Let the Government give them 
subsidy and supply them articles at subsidised 
rates. Why do you feed these white-collared 
fellows in the cities? It is unreasonable. I am 
against calling them as workers and giving 
them all facilities. I am interested in the 
workers. I have got sympathy with the 
workers. Give them subsidy. Let them be fed 
properly. We are willing to feed them 
properly, but 3PJVI. not these white-collared 
people who abuse us, who call Us kulaks and 
what not. {Interruptions) I am not interested 
only in remunerative prices. I am interested in 
parity prices. In remunerative Iprice. you only 
think of the cost of igrowing. What about me? 
What about my consumption of food? What 
about the other things that I purchase? What 
about other inputs I purchase?    My living 
also has to   be 

' taken into account That comes to parity of 
prices. When you give -parity price,    these 
things will come 

in. There is no use of giving remunerative 
prices only. Otherwise, the farmers will not 
grow anything. 'That is the position. 
Everywhere, in every factory, they go on 
strike. The public sector people and the L.I.C. 
people go On strike. What happens if we go on 
strike? What will they eat? Grass? Even grass 
will not grow if we do not put water on the 
earth. Then they will have to eat paper. Our 
agricultural inputs have gone up. I will take 
the instance of diesel oil. Subsidy is given on 
light diesel oil. Not even one per cent use this 
light diesel oil. The Government has given 
concession on light diesel oil. This light diesel 
oil is used in factories and big engines. It was 
used in olden days. Now only one diesel oil is 
used. That light diesel oil is not used. 
Whenever the price goes up, the agriculturist is 
the sufferer. I want the hon. Agriculture 
Minister to take this into consideration. What 
is the percentage of light diesel oil used for 
agricultural purposes? Everywhere the heavy 
diesel oil is used. Whenever they increase the 
price, some subsidy should be given to the 
farmer. 

Now I come to electricity charges. I do not 
complain about the increase in prices. But you 
have to give electricity at a lesser or 
concessional rate to the agriculturists. 
Throughout the year we have to take out water. 
Leave aside this river water and canal water. 
Most of the year, we have to take out water for 
our agricultural pur-l*50ses by using 
electricity. Therefore, electricity must be 
supplied on concessional rates. There is no use 
otherwise. There is already agitation in Tamil 
Nadu. Mainly it was about the electricity 
charges. In Andhrj Pradesh also, there is some 
agitation which is going on in a gentleman's 
way. They are representing to the Government. 
Therefore), these electricity charges have to be 
reduced. Take the case of tractors. About 10 
years back, this Fergusson Massey Tractor 
along with trailer, equipment 
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and everything used to cost Rs. 35,000/-. 
Now, it is Rs. 1 lakh and odd. What is the 
Government giving us? There is no subsidy on 
that. There is some subsidy on fertilizers only. 
That is all. That is for propaganda purposes. It 
is useful for them. But there is no subsidy in 
these things. Take the case of electric motors 
for water pumps. It was costing Rs. 500/-. 
Then it went up to Rs. 1000/-. Now it is Rs. 
3500/- or Rs. 4000/-. The price is increasing 
and we have to pay it. Wlien the voltage is 
low, the motor burns. We have to get it 
rewound. It takes a week. We have to rewind 
it at a heavy cost. Therefore, we have to spend 
money on these things. You take the money 
on these things. This is the position, Sir. You 
take the fertilizers. Ten years back, the price 
of urea and suffola was Rs. 35 or Rs. 40. 
Now, it is Rs. 105 to Rs. 110. How can you 
compare these prices? They are going up. 

-   MR.  DEPUTY CHAIRMAN:       Mr. 
Naidu, you have five minutes more. 

SHRI N. P. CHENGALRAYA NAIDU:  
Sir, I am the Mover. 

^    MR.  DEPUTY CHAIRMAN:     That '"Is 
why you have taken half an hour. 

SHRI N. P. CHENGALRAYA NAIDU: 
They took a lot of time and then only I came 
in. 

MR. DEPUTY CHAIRMAN: I am giving 
you another five minutes. 

SHRI N. P. CHENGALRAYA NAIDU:   I 
want another 15 minutes. 

MR. DEPUTY CHAIRMAN: No, no. 
There are so many speakers. 

SHRI N. P. CHENGALRAYA NAIDU:  I 
cannot do justice, 

MR. DEPUTY CHAIRMAN: Leave 
something to others also. 

SHRI N. P. CHENGALRAYA NAIDU: 
No, Sir. I want another 15 minutes 

MR. DEPUTY CHAIRMAN: Please go on. 

SHRI N. P. CHENGALRAYA NAIDU: 
Sir, there is so much of risk in our agriculture. 
I request the hon. Minister to introduce crop 
insurance and cattle insurance. These are the 
most important things. When there is a 
drought, the crops suffer. When there is a 
flood, then also we suffer. When there is a 
drought, the cattle suffer. When there is a 
disease, the cattle  die.    And for this  
purpose... 

SHRI BHUPESH GUPTA (West Bengal); 
And when there is a rally, you have to bring 
people. 

SHRI N. P. CHENGALRAYA 
NAIDU:...we want cattle insurance and crop 
insurance. 

AN HON. MEMBER: Dada, he did not 
bring any people. 

SHRI N. P. CHENGALRAYA NAIDU: As 
regards sugarcane, I want to tell the hon. 
Minister one thing in detail. I don't blame this 
Minister alone. Every Agriculture Minister has 
been continuously doing this. Sir, when they fix 
the price of sugar, they fix one release price for 
the South Indian factories and another price for 
UP, Bihar and other places. I do not know why 
they do like this. And they say that they are old 
mills. Even though they replace them and run 
them properly, they are paid less. They say that 
they come under old mills, the recovery is less 
and, there-' fore, they are paid less. If the Gov-
ernment wants to be fair, they must have one 
proper price throughout the country. Why should 
they give a concession to the factories in UP and 
Bihar? I cannot understand this, Sir. This 
disparity must go. If they are running old mills, 
then give them notice. But you should fix one 
price throughout the country. Cement is distribu-
ted at one price throughout thecoim-try. Whether 
it is Delhi or Madras 4( or Bangalore or 
Kashmir, it is the same price. Why can't they do 
the same thing in the case of sugar? Let 
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them pay Rs. 300 per tonne for sugarcane. 
And the conversion charges for the 
factories will be about Rs. 80. I am leaving 
a profit also. Otherwise, it will be Rs. 50 or 
Rs. 60. And roughly about Rs- 50 will be 
excise duty. So, if they want to have the 
same price throughout the country, let 
them collect Rs. 10 per quintal for 
adjusting towards the transport charges 
throughout the country. Allow Rs. 10 for 
the wholesaler and Rs. K for the retailer 
and fix one price. Have it Rs. 4.25 or Rs. 
4.50 throughout the country. It should be 
the same price throughout the country and 
then there would not be any trouble. But 
there are people who have been elected 
from the urban areas who      are 

          afraid and say, "No, there must be two 
prices; these people must be supplied at 
Rs. 2.45." And your imported sugar 
comes to nearly Rs. 6. Therefore, I 
suggest that there should be one price—
Rs. 4.25 or 4.50—throughout the 
country.    I don't understand 

          why the Government is not willing to 
accept this proposition. And the agri-
culturist will also get Rs. 300/-, that is, the 
parity price. And nobody will lose. In the 
market you are now i paying Rs. 800/-. 
Last year, you forced us to supply 
sugarcane at Rs. 125/- and when the mill-
owners and others are selling at Rs. 800/-, 
the Government has no audacity to ask the 
farmers to sell at Rs. 450/-. The cost price 
for the mill-owners and others comes to 
Rs. 350/- and they sell at Rs. 800/-. Why 
don't you take action against it? We 
farmers cannot go to the Supreme Court. 

Now, if as a farmer, I want to make jaggery, 
and if I start crushing, they come with the 
police; the sugar factory owners come with the 
police and take away my electric motor, my 
crusher and everything. What is this happening 
in this country? That is a sabardasti. If I do not 
get the price and if I do not want to sell it to 
the ^ sufjar factory because otherwise I suffer a 
loss, and if I want to convert it into jaggery, 
why do you become angry and why should you 
take away 

my motor, my pump, my crusher and 
everything?      I do not understand it. 

SHRI BHUPESH GUPTA:  What is 
democracy there, smiling... 

SHRI     N. P. CHENGALRAYA 
NAIDU:   This  zabardasti can happen in Russia, 
in a communist    country, not in this country.    
They cannot do it here.    It is a democratic 
country; they cannot do it.   That is why I request 
the hon. Minister to send telegrams to all States 
not to take away the sugarcane    crushers,  the 
electric motors of the    farmers.    If I get    a 
proper price, only then I shall sell it to the 
factory.   If I do not get a proper price, I would 
not supply.   Why do you force us? Do you think 
I am your   bonded   labour?     Why do you treat 
me as a bonded labour?    That is the position 
here,  I have got one confidence. So many 
farmers came to Delhi  and they wanted to      
support Shrimati Indira Gandhi thinking that they 
will get some benefit through her, not through 
these  small parties.    So they came in large 
numbers and they expected some    
announcement      but because the Parliament is 
in session, she could not make any     announce-
ment. I only request, let they      announce in the 
Budget at least   what they  are going to  do and 
how they are going to help the farmers. If the 
farmers are not helped, if the     farmers are ill-
treated,  they     will not keep quiet.  They will 
rise— 

With these     words, I     conclude. Thank 
you. 

The question was proposed. 

SHRI SHRIDHAR WASUDEO DHABE 
(Maharashtra): Mr. Deputy Chairman, it is very 
unfortunate that such an important Resolution 
has been brought to a standard of only giving 
abuses to Opposition as if they, sitting on that 
side, are the only champions of the farmers in 
the whole country. T think the question is very 
important and requires a serious consideration 
by this House, and also by the Government, The 
Resolution  is  lacking  in  one   aspect 
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about the parity of prices. One of the major 
demands, as I understood, of the farmers is 
that the prices which they are fixing, have 
nothing to do with the prices of manufactured 
goods either of cotton or of other commodities. 
So far as the mills are concerned, they can 
have cost accounting. They can find out what 
is the cost of the product and then fix the price 
for the market, for selling purposes and so on. 
But so far as agricultural pnoducts are con-
cerned, there is no machinery to find out what 
is the actual cost involved. The prices of 
agricultural inputs like fertilisers, insecticides 
and so on have gone up. When the prices of 
inputs have gone np tliere is no machinery 
today to find out what is the actual cost of 
production for the agriculturists. While fixing 
prices, an artificial thing has come in. The 
prices fixed are not realistic. They are not 
concerned with what is the actual cost involv-
ed in the agricultural process. Hence, the 
prices of industrial products are sold at very 
higher rates. Cotton is purchased at a very low 
price. Huge profits are made by the textile 
mills. As has been mentioned by my hon. 
friend, even the Ministry of Agriculture has no 
control over cotton procurement as well as on 
the Cotton Corporation. This is under the 
Ministry of Commerce because the big 
industrialists want it to be under the Ministry 
of Commerce. Hence, one policy will have to 
be accepted. While fixing the prices of 
agricultural products, you should see that they 
have parity with the prices of industrial 
products. Unless we have a link between the 
prices of agricultural products end the prices of 
industrial products, I do not think any further 
progress can be achieved. I am not saying the 
Agricultural Prices Commission has bungled 
the whole thing, has failed to do service to the 
country, has failed to give any relief to the 
agriculturists and that whatever      prices 

are fixed by them have no connection 
with the problems of the agricultural 
labourers and the prices at which 
the agricultural products are tiold in 
the market. In December last year, 
in Kolhapur, the Speaker of the Lok 
Sabha has made a statement and 
everybody knows what statement has 
been made by him. He has not only 
made a statement that the Agricul 
tural Prices Commission should toe 
dissolved. He has said that it should 
have representatives of farmers and 
he      has also      said   that      the 
Governor of the Reserve Bank of 
India should be dismissed. Today, 
the farmers are feeling that their 
problems are not being solved 
through the machinery which is 
working here and they feel that thia 
machinery has become out of date. 
Hence, if you do not take steps and 
if the farmens agitate, whether 
voluntarily by themselves or through 
political parties, you cannot blame 
them. What was the reason for 
having the Dindi or the March in 
Maharashtra? For about 270 Kms, 
there was this March. This was 
spontaneous; thousands of farmers 
joined it and workers also joined it. 
What for? The reason was that the 
prices which were given for cnion, 
for sugarcane and for cotton were- 
low. There was a demand that a 
price of Rs. 300 should be paid for 
sugarcane.  There     was   a      demand ' 
that a price of Rs. 110 should be 
paid for onion. There was also a 
demand that a price of Rs. 700 
should be paid for cotton. The 
story in regard to wheat and rice 
is very pitiable. Cotton is required 
(for manufacturing purposes. Sugar 
cane is required by the factories for 
their own requirements. They can 
give some more, apart from the 
prices fixed by the Government. But 
so far as the wheat and rice-cultiva 
tors are concerned, there are no 
such big mill-owners who can 
purchase them and, hence, wheat and ^ 
rice prices are very low. I would " 
only point out what has been said by 
the      hon. Minister      in this 
House     in      reply      to      Unstarred 
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Question No. 203. This is the reply which has 
been given on 18-2-Sl. It says; 

"The minimum support prices re-
commended by the Agricultural Prices 
Commission and those fixed by the 
Government for the marketing year  1980-
81  are: 

 

This is the justice given by the Central 
Government of which the first speaker was so 
proud. The further statement is very 
interesting. The prices were revised by the 
various State Governments as follows; 
Andhra Pradesh 115; Kerala Rs. 135 to 140; 
Madhya Pradesh Rs. 115; Maharashtra 122 
and Tamil Nadu Rs. 115. What does it show? 
It shows that the prices fixed by the 
Agricultural Prices Commission have no 
bearing. A number of States have been re-
quired to raise the price though they may not 
be to the aspirations of the farmers and the 
agricultural worker's. Therefore, my first 
submission is, if you want to do justice to the 
cause of agriculturists, you should reconstitute 
the Agricultural Prices Commission and take 
into consideration the view expressed by the 
hon. Lok Sabha Speaker that farmers must 
have adequate representation. I would add that 
agricultural labour should also have adequate 
representation so that the question of prices 
could be properly solved. 

MR. DEPUTY CHAIRMAN: Again you 
are coming to the labourers. He wag saying, 
talk about farmers only. 

SHRI SHRIDHAR WASUDEO DHABE: 
It is all right if he says that the farmers should 
get more, but if the worker or the labourer in 
the agricultural sector is getting only Rs. 1.50 
or Rs. 2 per day and if his wages are not 
raised, if he does not get social justice, 1 am 
sure the production will not go up and the 
agriculture will not benefit. Therefore, their 
question is interlinked. In fact, the demand of 
the farmers in Maharashtra agitation 
organised by the olpposition parties was that 
they should be given minimum of Rs. 7 if you 
want to do some justice to them. Therefore, 
they are directly linked up with this question. 

Then there are other questions. It has been 
said that if the prices are raised, inflation will 
take place. I think this is absolutely wrong. If 
remunerative prices are given, it is not going to 
add to inflation. Today the position is, the 
middleman and the trading community are 
making profits at the cost of the consumer as 
well as at the cost of the agriculturist. What do 
you find in the case of sugar prices? It is being 
sold in the black market for Rs. 15 or Rs. 20 a 
k.g. The procurement was only 65 per cent. 
The same thing is happening to the other 
things. Wheat may not be available at the 
ration shops but it is available outside. 
Therefore, the Government must seriously 
consider about finding out a modus operandi 
through which the marketing of all agricultural 
produce, V/heat, cotton, rice, etc,, is—to take 
place. For that purpost. Sir, a suggestion has 
been made that the levies mu-^t be increased. 
Why should it be only 65 per cent? It can be 
one hundred per cent or at least ninety percent 
so that the Government could get the 
commodities and sell them through public 
distribution system and also through other 
agencies at a proper price. Therefoi-e, Sir, re-
munerative price is to be fixed for the 
agriculturists. It is also essential that the 
middlemen are not allowed to make profits and 
speculate at the cost  of  agriculturists and 
consumers.. 
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[Shri Shridhar Wasudeo Dhabe] 
There are some other questions in 
volved in this matter. One is about 
the increase in production of agricul 
ture. Today what are we finding? 
We talk of land reforms, but there is 
tardy implementation of land reform 
legislations. It has created anarchy 
in the rural areas. Hardly 25 per 
cent of land has been distributed to 
landless Harijans and landless lab 
ourers. Out of 44 lakh hectares of 
acquired land only 17 to 18 lakh 
hectares of land has been distributed. 
Unless the land is given to landless 
Harijans and labourers, cultivation is 
not going to go up. Therefore, intvp- 
Jementation of land reform legisla 
tions should be taken up se 
riously if the Government 
wants to improve land cultiva 
tion. Lastly we talk of so many sub 
sidies. There was a statement that 
the agricultural indebtedness is as 
high as Rs. 7500 crores. If the agri 
cultural indebtedness is so high, how 
do you expect that the farmer will 
be more interested in production? 
Therefore, for the small and marginal 
farmers, the agricultural loans should 
be wiped off. This was taken up 
under the 20-point programme that 
the agriculturists who were indebted 
should jet relief and indebtedness 
•should be removed. 

  " As regards the cost of production, "the 
Government should seriously consider that if 
they cannot give enough relief, at least they 
should subsidise "the various inputs like the 
fertilisers, insecticides etc. which are required 
for the purpose of agricultural production. 
Somebody said that there are no big farmers 
in our land. That is not correct. Land 
legislations are there. But these are only on 
record. Actually the land is in the possession 
of big landlords. The big landlords are there. 
Even for non-irrigated "lands, the ceiling 
limit varies from 30 to 45 acres of land. But 
we know that there are big landlords and 
what justice they are doing to the Harijans 
and what atrocities they are com-•mitting- on 
them.   These atrocities are 

not committed by the poor people. Therefore, 
the question of Increasing the cost or giving 
remunerative prices for agricultural 
commodities is really important for solving the 
problems of rural India and, therefore, imless 
you have an integrated approach to the whole 
problem, right from the lowest man in the 
agricultural sector to the agriculturist, I do not 
think any further progress can be made. 
Therefore, whatever demands they are making 
have to be examined. I do not subscribe to the 
view that the prices throughout India should be 
uniform. The prices should be according to the 
cost of production in every area and they should 
not get prices fess remunerative than what they 
are spending. Even for the ordinary articles 
produced by the manufacturers, they get a profit 
margin of 20 to 30 per cent. The sick industries 
are taken over by the Government by spending 
lot of money. 106 sick textile mills have been 
taken over by the Government and it is running 
a National Textile Corporation. But if 
agriculture fails, no compensation is paid to the 
farmers; no insurance is there; and, therefore, 
they are merely left at the mercy of what is 
called rain-fall or other natural occurrences. 
Therefore, time has come to put agriculture on a 
sound financial basis. For that purpose, one of 
the suggestions made was, like the Food Cor-
poration of India, a Civil Supplies Corporation 
should be set up so that if we have a producers' 
levy, then this Corporation can be used for pro-
perly distributing articles to the consumers so 
that the consumers do not suffer and also the 
agriculturists do not suffer. 

Lastly, although I support the Resolution, I 
think this problem is ' not the problem of one 
party or the other. It is a national problem and 
unless agricultural economy is improved, un-
less remunerative prices are given for the 
agricultural produce, we cannot make any 
progress. Therefore, I was really pained when 
my learned   pre- 
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decessor spoke as if the minor, small parties in 
Opposition are creating a noise and that there is 
nothing in their agitation. II that was so, there was 
no need for the Government to hold the Kisan Rally 
on the 16th. It was to show the strength of the 
Kisans and it is a by-product of the agitations of 
fanners going on in Maharashtra, Karnataka and 
other places. Therefore, it is no use blaming the 
farmers if they agitate for their problems. It is for 
the Government to lay down the policy. I am really 
.sorry that Rs. 50 crores have been spent, but not a 
single policy was spelt out by the Prime Minister. 
(Interrupfious) The Minister for Agriculture should 
seriously consider the suggestion made by the Lok 
Sabha Speaker and re-constitute the Agricultural 
Prices Commission so that the prices fixed by the 
Commission have relevance to the realities of the 
agricultural problems  in  India. 

THE MINISTER OF AGRICULTURE AND 
RURAL RECONSTRUCTION AND 
IRRIGATION (RAO BIRENDRA SINGH): The 
Rally was not held by the Government. You are 
misinformed. 
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THE     VICE-CHAIRMAN       (SHRI 
DINESH GOSWAMI):   Please      con- 

T

HE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Nothing is going on record... 
(Interruptions) You cannot go on shouting. 
Nothing will go on record. ..(Interruptions) This 

also will not go on record. 

(Shi-iinati Saroj  Khaparde continued to speak) 

(Sh^i  Shiva  Chandra  Jha  continued to speak) 

RAO BIRENDRA SINGH: H« should not be allowed to 
injure   the 

 

SHRI HAREKRUSHNA MALLICK: Sir, I 
want a clarification. (Interruptions) In the 
name of the kisans there was a big tamasha 
here (Interruptions) 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Let him conclude, please, Mr. 
Jha please conclude (Interruptions). 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): Now, please 
conclude. 

SHRI HAREKRUSHNA MALLICK 
(Orissa):   Sir, I want a clarification. 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): No clarification. 
Let him conclude... (Interruptions) 
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[Rao Birendra Singh] 
ieelings of farmers who are such an jmiportant 
section of our society. He is spealdng in a 
manner which is bound to agitate the 
Members on this side. 

SHRIMATI MONIKA DAS      (Kar-
nataka):  Sir,... (Interruptions) 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I am on my legs. (Interruptions) 
He said something The hon. Member replied. I 
have permitted both of these remarks to go on 
record. I cannot expunge it, because it is not 
unparliamentary. (Interruptions)! think we 
have had enough of it. Please permit him to 
conclude. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Please allow him to conclude. 

 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I am helpless. I think we can go 
now to the serious part of the debate. Mr. 
Sunder Singh Bhandari. I will request you not 
to go further into this.    (Interruptions) 

RAO BIRENDRA SINGH: He should also 
exercise restraint. 

 



277      Remunerative Prices      [ 20 FEB. 1981 ] /or Agricultural 278 
Commodities 

 

SHRI SUNDER SINGH BHANDARI:  I seek your 
protection, Sir. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I think the Members should not interrupt 
each other's speech. 

SHRIMATI SAROJ KHAPARDE; I am not 
interrupting. I am giving facts. 

SHRI SUNDER SINGH BHANDARI: That is not 
the position. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Every Member has a right to express 
his own yiews which may not be to the liking of the 
other side. (Interruptions) If the facts and figures 
given by the other side are wrong, the Minister will 
correct them. On a subject like this, there are bound to 
be hard-hitting speeches and there will be hard-hitting 
replies. I think the Minister is a very competent man 
and all the facts and figures are on his finger tips. He 
will be able to give his own facts and figures. Other 
Members need not interrupt. 

SHRIMATI USHA MALHOTRA (Himachal 
Pradesh): We never rose to object to anything. But 
when a reference was made to the Kissan Rally, we 
thought that it was our duty. 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Now, please don't interrupt. 



279 Remunerative Prices     [ RAJYA SABHA ] for Agricultural 280 
Commodities 

SHRIMATI USHA MALHOTRA: If they 
make a reference to the Kissan Rally, again it 
is going to rebound. 
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"SHRI K. CHATHUNNI,    MASTEIl (Kerala):   
Mr.    Vice-Chainnan,    Sir, 1  have  great  pleasure  
in  supporting this Besolution even after our most 
powerful    Minister    of     Agriculture Mr.      Rao      
Birender     Singh     has declared       emphatically  
that        all has       been       done       for       giving 
relief to the farmers.   The Prime Minister has 
declared at the Kisan   Rally which was claimed to 
be one    of the biggest  rallies ever held in    the 
world that lot of things have      been done for the    
farmers and    due    to financial constraints she is 
not able to do anything more. The President    of the 
countrj' himself said in his add-dress to the 
Parliament that remune- 

* English translation of the original speech 
delivered in Malayalam. 
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[Sfari K. Chathunni Master] 
rative prices have been fixed for the 
agriculturai produces. Even after all these 
declarations by hon. friend from the treasury 
bench Shri Chengalaraya Naidu -who hails 
from Andhra, the granary of the country, has 
through this Resolution requested the Govern-
ment to take suitable measures to give 
remunerative prices to the farmers. Sir, I 
cannot but support this Resolution. That is why 
I say I am happy to support this Resolution. 

Sir, what is the present plight of the farmer in 
our country.    We are very proud  of  the  fact   
that   our  country is an agricultural country. Sir, 
we are proud of the    fact    that    this    great 
counify,  where  Ganga,  Brahmaputra, Kftshna 
and Kaveri flow, is an agricultural country.   We 
are one of   the largest agricultural countries.   
Sir, we often say that ours is an agricultural 
country and its  economy is agricultural 
economy.    Sir,  how  a  country which  has  an 
agricultural     economy can progress without a 
healthy improvement in agriculture.   What is 
the present situation.       Agriculture    has 
become an  unprofitable vocation.    If. in  an  
agricultural   economy,       agriculture becomes 
an unprofitable vocation, that becomes a serious 
national problem.    It is not the    problem of 
farmers alone.    It becomes a question of our 
progress on all fronts.   Therefore,  I  say  that     
whatever  may  be there in the heads of our 
rulers, our Agriculture    Minister who claims to 
be a farmer and our Prime Minister, the problem   
of  the  farmers  is    the problem of the country. 
Sir, the farmers have awakened.    Sir, I    regret 
that my  friends  in  the ruling party who  claim 
to be  the  party   of    the farmers, are not there 
in their seats now.    My friend  Mr.  Naidu 
laments that he  and  the  farmers  in  Andhra are 
being treated an bonded   laboui-. It  has  often  
been     remarked    from this side of the House 
that there are political     bonded     labourers   
on  the other side.    I do not want to repeat it.    
Sir, what has actually happened. Sir.  if a farmer 
is to cultivate    the land  he     should  get  the  
cost  of  his 

cultivation.    Secondly he should aliiO get 
remunerative prices  so  that    he will be able to 
invest on inputs    for the next crop.   Thirdly he 
should also be in a position to maintain himseif 
between   the  crop     season.    As    we I    need  
air,   water     and food for    our I    existance the 
farmers should also get !    remunerative   prices   
to   enable    him !    to meet the above three 
i"equirenients, i    otherwise who will be able to   
culti-1    vate the land without these expenses I    
Will the hon'ble Minister be able to !    cultivate 
the land?    Will the bon'bla I    ladies who shout 
from the otherside 1    be able to cultivate the 
land?    Will I    the    hon'ble    Prime    Minister    
who claims   to   be  the     s.trongest    leader be 
able to cultivate the land without getting   
lemunerative prices   for    the produce?       
Even the  almighty    God will not be able to do 
it.    Therefore, agriculture has become a losing   
con-!    cern.   Therefore, I had said this is not i    
a problem of farmers alone. The far-I    mers 
have been demanding since long that  they   
should   get     remunerative prices.   The 
farmers never demanded that     they  should  get 
undue    profit like the Birlas, Tatas and the 
Goenka.s make.   They only demand prices   in 
order to enable themselves to   meet their bare 
necessities.   But who would listen?     The   
successive   governments miserably    failed  to 
meet    theii- demands.    Smt.  Indira  Gandhi   
herself has been ruling for the last 12 years      ^ 
and is about become time barred. No body has     
listened  to the     farmers-hitherto.    On  the  
other  hand    their waitings have all along been 
ignored That  Ls   why  the  agricultural    India 
has awakened with a sense of indignation.    The  
farmers  are     generally poor people.   They are 
not an organised sector.    They are shy of shout-
ing slogans.     Now    when  they have come to 
feel    that if this    situation continue every thing 
will be ruined. That  is  why  they  have  woken    
up and come to the field of agitation- to assert 
themselves with a sense of patriotism to save the 
country. When they   4 have  started   resorting  
to   agitational methods our    congress rulers  in 
the States are trying to suppress    them wilh the 
help of lathis and bayonets. 



Tile Gundu Rao regime in Karnataka 
resorted iiiing. There were firings 
in Maharashtra and Punjab. They 
thought that they would succeed in 
suppressing them with bayonets and 
lathis. But now wisdom has ultima 
tely dawned u'pon them when it is 
too laie. Now they are compelled to 
meet the farmers and discuss their 
demands witii them. When they wan 
ted to beat and kill the dog they cal 
led it a mad dog. They made a great 
discovery that the farmers' agitation 
was politically motivated. But they 
themselves had to shoulder the bur 
den of their sins. When they said 
that the farmers agitation was politi 
cally motivated the President of the 
country liimself had to admit that the 
grievances of the farmers were gen 
uine. Similarly the Hon'ble Speaker 
of the Lok Sabha also admitted that 
the grievances of the farmers were 
genuine. Mr. Naidu saj's here that 
there are only poor peasants and no 
big farmer,"; in the country, I do not 
fully agree with him in this respect. 
There are big farmers also in this 
country. But I agree that there are 
no big farmers like the Tatas, Birlas 
sind other monopoly capitalists. Now 
certain lame excuses are being held 
out against giving remunerative prices 
to the farmers. Even the Prime Min 
ister herself has come out with an 
excuse which is liard to digest. She 
said that the problems and grievan 
ces of farmers have been considered. 
But the financial i>osition of the coun 
try is very tight. Not only that the 
limited resources of the country can 
not be distributed lo one section of 
the country.  

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): There is no point ot order. 
Please sit down. 

Please continue, Mr. Chaihunni Master. 
*SHRI K. CHATHUNNI MASTER: 
The Prime JMinister said that relief 
horn the available resources should 
not be given to one section alone but 
the interests of ail section should be 
taken into account. That is what the 
Prime Minister said. Sir, I am pre 
pared to agree with that view. But 
Sir, let me ask whether they were 
protecting the interests of all sec 
tions. Has anything been done all 
these years during the regime of Smt. 
Gandhi to protect the interests of all 
sections? Is the farmers plight can 
be compared with that of Tata and 
Birla heie? At the time of indepen 
dence the assets of these capitalists 
were worth Rs. 10 crores now it has 
gone up to Es. 1500 or 160Q crores. 
This is how they have catered to the 
interests of all sections. But what is 
tlie truth? Now it is said the rich 
farmers also have benefited. But who 
created these rich farmers? I admit 
that there are rich farmers. Now if 
it is felt that these rich farmers have 
Ixome a menace to the country why 
cannot we take over their sur 
plus lands? Why cannot we 
implement      the      Land Reforms 
legislation and ceiling laws, successfully. 
Who is responsible for that? If they 
accumulate unlimited wealth why can not 
they be subjected to heavy taxation? We 
never opposed it. Our Mr. Naidu has been 
attacking the Socialist countries. The God 
almlMhty has not provided any cowv trj' in 
the world with all they want. Then whj^ 
should we talk so much about the scarcity and 
price hikte of petrol in our country. We could 
have easily accused ourselves for the    oil 

♦English translation of the original speech 
delivered in Malayalam. 
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[Shri IC. Chathunni Masterj crisis? Bvit I 
do not feel the hon'ble Member would like to 
say like that. Sir, there is a saying in 
Malyalam to the effect that if we want to 
drive out the dust from the eye, there is no 
use blowing at the anus, Sir, as long as we are 
not prepared to ponder over the question as to 
why in India, which is an agricultural 
country, agriculture has become an 
unpi'ofltable vocation. We will not be able to 
solve this problem. All that the farmers 
produce here are needed for the growth ol! 
capitalist, devSelopmenit, whether it is 
cotton, or sugarcane or oilseed or foodgrains. 
(Time bell Tings) This is my first Malayalam 
speech. Please give me more time. 

THE VHCE-CHAIRMAN (SHRI, 
DINESH GOSWAMI): 1 will give you 
another four minutes. But you must conclude 
before five. 

SHRI V. GOPALSAMY (Tamil Nadu): 
Please give me time. Otherwise next time it 
may not be possible. There was a similar 
trouble. 

I'HE YICE-4CHAjmMAN (SHRI 
DINESH GOSWAMI): Mr. Chathunni 
Master, you please continue. I give you 
another five minutes. I have given you more 
time. Please conclude  in five  minutes. 

SHRI G.     C,     BHATTACHARAYA 
(Uttar Pradesh):  What about us? 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): You will get next time. We are 
today rising at five. . This debate will 
continue,        . 

Mr. Master in fact, you have made such a 
good speech in Malyalam that I think it is 
time that you should stop early. Your speech 
will be diluted if you continue it further, I 
think four minutes more will be sufficient for 
you. 

*SHRI K. CHATHUNNI MASTER: No, 
Sir, If you give me 40 minutes, I am prepared 
to argue my ca.se. Sir, this is a case of our 
country, our nation.   Why are you scuttlinj: 
this?; 

THE VICE-CHAIRMAN (SHRI 
DINESH GOSWAMI): I am giving a 
chance to others also. I will have to do it to 
everyone.    I cannot help it. 

*SHRI  K.  CHATHUNNI MASTER: All that 
the farmers, producei's   are necessai^y lor the 
growth of industrial capitalism.    Even  food     
articles  are I    also necessary tor tlie growth 
o£ industry—food  articles   is   one  of    the 
infra    structure    necessary    fOr   the growth  
of  industries.    If     priccg of food articles    
go up, what  doe^    it mean?   Workers will  
strike  work  in all factories. They will demand 
more bonus.    They will demand more D.A 
and more wages.   Not only that they will shout 
'Inquilab Zindabad'. There will be labour crisis,    
factories will have to be closed down.   Tliat is 
why I say that all the agricultural    pro-I    
duces including food items are needed byi the 
industrialists  to fatten them     their pockets. 
That is why even after *    the declaration  by 
the Prime Minis-I    ter,  an hon'ble     Member  
who hails from Andlira which is the granary of 
India and who has great trust in her has moved 
this     Resolution with so much vigour.    
Therefore if we want to solve  this  burning 
problem,    we should think for a basic change.      
I v.rant to ask the hon'ble Minister Why can 
not he nationalise the textile in-dustrj'?    We 
drove out the Britishers from here.   The 
imperialism has been parcelled out.   Then we 
abolished the Princely States, Feudalism and 
landlordism also to a certain extent   ha.s been    
eliminated.    But why    should there be the 
Tatas and Birlas here? It is as a result of our 
folly in not being able to eradicate these evils 
the cotmtry is in ruins today.   Sir, vmless we 
nationalise the jute, textile    and other 
important industries, unless we take over the 
monopoly trade of food articles,   unless  we  
assure  remunerative prices to the farmers, 
unless   we assure the supply of essential 
commodities to the people,  we will not be able 
to solve    these    problems.    We may have to 
supply these items to the 

♦English translation  ol the original 
speech delivered in Malayalam. 
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people at subsidised rates. But Shri-mati 
Indira Gandhi says that lot of things are being 
done for the farmers in the Sixth Plan. But 
will it co-m-pensate the farmers for their 
grievances about inadequate price supprot? I 
was amazed when I read the speech of the 
Prime Minister. She says that some outlay has 
been made for agri-cu'ture in Sixth Plan. She 
also said that outlay has also been made for 
the development of backward areas. Similarly 
Girijans and Harijans also have been provided 
for. You must bs happy with that. But the 
question is whether a'l these will help the 
farmers from being sunk into indebtedness. 
Here I am reminded of Ag-licuitural Prices 
Cocnmission. What price they fix for 
agricultural commodities. Sir, they do not 
deserve to exist. They have proved it thousand 
times. The Paddy price was fixed at Rs, 105. 
our hon'ble Minister claimed here that it is a 
very attractive price. But no State government 
would stand on that price. Mr. Dhabe said 
heie that the Kerala has fixed the price at Fis. 
130. But it is not a fact, it is Rs. 140 in 
Kiattanad and Rs. 135 outside Kuttanad Tamil 
Nadu hag a different rate. Even in Andhra the 
State Government had to ay Rs. 10 extra as 
bonus. But the farmers are not pre-I.Dared to 
sell their grains for the bonus given by the 
State Government. Here many people were 
talking many things about the recent Kisan 
Rally. Sir, nobody came from Kerala because 
land reforms legislation has already been 
implemented there. In Kerala the price fixed 
for paddy is ranging from Rs. ]35 to Rs. 140. 
Therefore, there is no use blaming 
Communist Party or Communist Party 
(Marxist). As I have already said to remove 
dust from the eyes, blowing at the anus is a 
futile exercise. Therefore, this monopoly 
capitalism should be nationalised It is high 
time we should do that. The freedom of the 
country was won by the people of the country. 
If any body claims that the freedom was won 
by any single party, I have OTi'y s^ mpathy 
for their vanity. 

THE VICEJCHAIIRMAN (SHRI 
DINESH GOSWAMI): Mr. Master, you can 
continue next time... 

SHRI K. CHATHUNNI MASTER: If you 
can give me time I shall finish my speech... 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): No, you can continue next 
time... 

SHRI V. GOPALSAMY:  Sir,... 

SHRI G. C. BHATTACHARYA: Sir,... 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): Yes, I know your anxiety. Next 
time after Mr. Master finishes Mr. 
Gopal?amy and Mr Bhattacharya will be 
called in that order... 

SHRI K. CHATHUNNI MASTER: I have 
not finished yet... 

THE VICE-CHAIRMAN (SHRI DINESH 
GOSWAMI): I am giving you a chance, you 
will speak next time. 

Mr. Gopalsamy says that he may have to 
suffer the same difficulty next time also as he 
has suffered now. Tha* is why I am making 
this observation. On the list now Mr. 
Gcupalsamy comes and then Mr. 
Bhattacharya. Next time, Mr. Master, if you 
are intere.sted, you will be called; after you, 
Mr. Gopalsamy and Mr. Bhattacharya will be 
called in that order. 

Now the House stands adjourned to meet at 
11 A.M. on Monday, the 23rd February,   
1981. 

The House then adjourned at two 
minutes past five of the clock till 
eleven of the clock on Monday, the 
23rd February, 1981. 
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